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Tenancy Act in Goa where the tiller is
protected. Land from the landowner
cannot be taken away. What do we do
now? This law cannot be written off but
we conveniently write off lease of green
paddy fields. As per the Fifth amendment
it has to go and the Government should
take over it and give it to another tenant.
What are the people doing there now?
They destroy paddy field for real estate
because it is a very good business, it is
hot money, that is dollars. I want the
Central Government's intervention.

I have said -hot-money because the
apartments built here are purchased by
the NRIs. The payment for them is made
abroad. Madam, the Central Govenrment
should intervene because the State
Government authorities are not doing
anything in this regard. Madam when the
judiciary intervenes, we say that there is
judicial activism. It happens only when
the Government machinery fails. (Time-
bell) I request the Central Government
to have a Central authority for the
mining industry in Goa so that the
judgment of the Supreme Court with
regard to protetting the forest land is
implemented. Thank you, Madam.

Need to Check the Erosion by the River
Kosl in Bihar
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Harassment of Women in Delhi University
Campus

PROF. (SHRIMATI) BHARATI
RAY {West Bengal): Thank you, Madam
Deputy Chairperson.

I would be very brief; not because it is
getting late, but if I try to say all that I
want to say, it would take one full hour.

Madam, without going into the details,
1 want to bring to the notice of the
House the reports in various newspapers,
especially, the ‘Hindustan Time’, about
sexual harassment of girl students in one
of our most prestigious institutions,
namely, the University of Delhi.

As you know, Madam, it is difficult to
imagine a time when womenfolk have not
-been subjected to some kind of a violence
and harassment — physical and verbal.
Even, the various forms of sexual jokes
that one hears are so disgusting; at least,
I do not find them at all amusing.

Already, women are being harassed on
the roads, buses, trams and trains. This
itself is, indeed, a very sorry state of
affairs. On top of it, they are humiliated
even in our educational institutions. Sex-
ual harassment is really a way of telling
the women to be in their place. It is
designed to create an environment of
fear. It is a display of power. It is a
symbol of dominant-dominated relation-
ship.

Madam, if our women cannot have
security even in the university campuses,
where would they go? Is not education a
farce if the environment of education
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spells humiliation, demoralisation and
lack of self-confidence for women, when
being subjected to this kind of harass-
ment?

Through you, Madam, I would ask the
Government to take very stern measures
to ensure personal safety to our women;
particularly, to the girl students in our
various universities, as well as to the
female teachers. I would ask the Govern-
ment to take steps to prevent the harass-
ment of women. I would also invite my
male colleagues to join me by raising
their voice against this. Thank you.

SHRJ S.B. CHAVAN (Maharashtra):
We all join you.

SHRI V. NARAYANASAMY (Pon-
dichary): Everybody.

SHRIMATI KAMLA SINHA (Bihar):
Madam, I would just like to add a few
words to what my sister, Shrimati Bharati
Ray, has just now said.

This is really a shameful state of af-
fairs. Not only that. We also find that the
boys feel excited by whatever they see in
the Zee TV, M TV, etc., and in other
media.

They feel excited about it and the final
result is that the girls suffer. Delhi Uni-
versity is a prestigious University. If
something like this happens in the capital
city of Detlhi, in the Delhi University
itself, where do we look for better educa-
tion for women?

We want to have power sharing, equal
political power, equal political rights. We
have voting powr, but our young girls,
teenagers, go to college and they are
sexually harassed. This is a shameful state
of affairs. Thankfully, the HRD Minister
is here. I would request him immediately
to call a meeting of all the Vice-Chancel-
lors and all the Departmental Heads of
the Delhi Univrsity and other Univer-
sities and take immediate remedial
measures.

Madam, it has also been reported in
many cases, in Delhi University and
other Universities that those doing post-



